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J a g g e r y

228. Th. Sinfh Charak:
Will the Minister of Commerce and
Industry be pleased to state:

(a) the quantity and value of cane 
jaggery and cane jaggery powder ex
ported during the last three years, sepa
rately; and

(b) the principal countries to which 
these commodities were exported?

The Minister of Commerce and 
Industry (Shri T. T. Krishnamachari):
(a) and (b). Exports of cane jaggery 
and cane jaggery powder are not re
corded separately in official stutistics. 
A statement showing country-wise ex
ports of “Palmyra and Cane Jaggery” 
during 1953-54 and 1954-55 (April- 
December) is attached. [Sec Appendix 
IV. annexure No. 61]. Before March
1953 separate statistics for “Palmyra 
and Cane Jaggery” were not being 
maintained.

P o n d ic h e r r y

229. Shri M. S. Gurupadaswamj: 
Will the Prime Minister be pleased to
state:

(a) whether it is a fact that the 
people of Pondicherry have not receiv
ed favourably the formation of the 
Municipal Commission on the basis of 
the old Councils; and

(b) if so, what action is being taken 
by Government in the matter?

The Prime Minister and Minister of 
External Aifairs (Shri Jawaharliil
Nehru): (a) Some persons have disap
proved of the continuance in office of 
the old Councillors. It cannot be said 
that the people of Pondicherry have 
disapproved of this temporary arrange
ment.

_ xb) St^s are being taken to hold 
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23Q. Shri Oasaratha Oeb* wni 
Minister of Commerce Md l n S y  
Plea^d to state the price of “ a r S
?954"L Z

fadMtry (Shri T. T. KtUhtum»chM-

aucuons during "  igsTsTis” ' n u S

Prices dunn* 19 50 -51 are not available. 

H i c h -In c o m e  g r o u p  H o u s in g  S ch e m e

pliT V' IS' sii!Ply be pleased to state: 

to ^ntrr^uce^a Ho^sM ^^r*

(b) if so, its main features? 

ouppiy (sardar Swaran Slnrh\*

V is it s  o p  the H eads o r  th e  
C o u n t r ie s  

232 Chaudhri Mnluimmed Shaffee- 
ShaiTM: Will the Prime Minister be
pleased to state;

(a) the number and name« of the 
foreign countries who 

visited India from April 1953 to Slst 
January, 1953;
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(b) ^  duration of their stay and the
incurred by the Govern- 

nient oif India in each cw\  and

(c) the names of the other indiyidurt® 
who were treated as State guests 4ur- 
Ini the above period and the expendi
ture incurred in each case?

The Prime Mlnlsier and Minister 0 f  
IMemal Affain (SHH l&n^arUa
Nehru): (a) and (b). A ciatement i6 
attached. [See Appendix IV, annex-
ure No. 63].

(c) A very large number of persons 
from abroad have visited India 4^ring 
this period, there have been Prime 
Ministers, other Ministers in .Foreign 
Governments, officials of foreign gov
ernments, officials of the United 
Nations or of the allied organs, trade 
delegations, goodwill delegations, cul
tural delegations and the like. From 
time to time Information about ^hese 
delegations has been placed on the 
Table ofl the House. It would Involve 
considerable labour to collect full par
ticulars about all the State guests who 
have come to Delhi during these three 
years.

B an  o n  F il m s

f  Chaudhri Muhammed 
*33 j  ShalTee:

 ̂ Sardar Uukam SincA:
 ̂ Sliri Raghunath Singh:

Will the Minister of Information and 
Broadcasting be pleased to lay on the 
Table of the House a statement show
ing:

(a) the number and names oi the 
foreign films whose exhibition In India 
was banned by Government during the 
year 1954;

(b) the number of Indian films and 
their names which were refused certi
ficates for exhibition; and

(c) the number of Indian and foreign 
films Which were ordered to effect cer
tain cuts and then granted certificates?

B n ^ o a « ^  (Dr. % 4n r): (a) ^
(b). A 'statement Is laid 6n ine Tabl» 
Of the House. Appendix JV, an<̂
nexure No. 64].

(c) Indian ... 225.
Foreign ... 248.

GQAN SATYAGRAHI8

. . .  J  Shri Vaghimath Slnfh: 
***•  ̂ Shri Bhagwat Jha Aiad:

•WiU the Prime Minister be pleased
to state:

(a) whether It Is a fact that about, 
two hundred satyagrahls were arrest
ed when the second phase of Goan 
liberation movement was launched by 
holding no-tax demonstration all over 
Goa on the 26th January, 1955; and

(b) ff so, whether it is also a fact 
that satyagrahls were flogged by Por
tuguese and Negro soldiers?

The Prime Minister and Minister of 
External Affairs (Shri Jawabarlal 
Nehru): (a) and (b). Since the 26th 
January, 1955, over 140 persons are re
ported to have been arrested on sus
picion or for offering Satyagraha. Gov
ernment are aware, despite Portuguese 
denial, that the Satyagrahls have been 
harshly treated while in police custody 
with a view fb suppress by force the 
natibnallst movement in the Portuguese 
Possession.

S u p p l y  of  P a s se n g e r  F la t s

235. Shri Tushar Chatterjea: Will 
the Minister of Works, Housing and
Supply be pleased to state:

(a) whether any contract for the 
supply of Passenger Flats were placed 
last year with Messrs. Peoples* Engi
neering and Motor Works. Limited  ̂
Howrah through the Director-General 
of Supplies and Disposals; and

(b) If so, the term of the contract 
and the total amount involved there
in?




